
{5\1 
IN THE· CENTRAL ADMINISTRATIVE TRIBUNAL 

, JODHPUR BENC:E:I JQDHPUR 

ORDER SHEET 

~-

APPLICATION NO .. -229 . OF. 19.97 

Applicant(s) G • K .. S 1-lf.\Rl'·'IA 

Advocate for Applicant(s) 

Notes of the Registry . J 

Respondent(s) . U OI AND G<.S .: 

Advocate for Respondent(s) 

Orders of the Tribunal 

·l-1r.R.C.Gaur, learned counsel for the applicant. 

Hr .s .. K.Nanda enters appearance on be halt of 
Respondent NO.4 • 

Best of the Respondents ar·e yet to 1:e served 
as the notices were sent to t.hem -by registered 
post only on 21st July .. 

After addressing the Tribunal on the 

issue of Interim Relief for scme _time, the 

learned counsel for the applicant expresses 

that he does not want to press this o.A. and 

he may be allowed' to 'i:Jithdra\'>1 the same with 

liberty to file a fresh D.A. 

The C.J:l .... is allo..Yed to be withdrawn and 

the applicant is free to bring another O.A. 

incase he is given a Movement 'Vrder afresh 

in :pur sua nee of ~he order passed on 4th l'~.Pri 1, 

,1995 at Annex.A-1. 

The 0 .A. stands disp~sed of accordingly. 
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A co:Py Of this order be se~t to the unserved 

respondents~ 'b.-9- t.~ ~~t .. ; 

) ~~ 
( J.\ .. K .. HI SRA ) 

r<terriber {J) 
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